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drug  companies   under     their   trade name 
t0 deceive the people; 

(b) whether it is alio a fact that no price 
approval is being taken for such medicines 
and exorbitant prices are being charged from 
the poor consumers; and 

(c) if so, the names of multinational drug 
companies alongwith the names of the small 
scale sector units, names of products and price 
fixed and price actually being charged for 
each prdouct? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF CHEMICALS AND 
PETRO-CHEMICALS (SHRI R. K. 
JAICHANDRA SINGH): (a) to (c) No 
instance of FERA companies marketing tne 
production of small scale drug companies 
under their trade name has come to the notice 
of the Government. 

 

 

PAPERS      LAID    ON   THE   TABLE 

12 Noon 

. .1. Report and Audit Accounts (198' 85) 
of the Power Engineers Traini' Society, 

New Delhi and related pape. 

II. The Indian    Electricity   (Amendment)  
Rules, 1986. 

THE MINISTER OF ENERGY (SHRI 
VASANT SATHE): Sir. I beg to lay on the 
Table— 

I. A copy  each   (in English and 
Hindi)   of the following papeis: — 

(i) Annual Report and Audited 
Accounts of the Power Engineers 
Training Society, New Delhi, for the 
year 1984-85. 

(ii) Review by Government on the 
working of the Society. 

(iii) Statement giving reasons for the 
delay in laying the papers mentioned at 
(i) above. [Placed in Library. See No. 
LT-2573/86 for   (i)  to  (iii)]. 

II. A copy (in English and Hindi) 
of the Ministry of Energy (Depart 
ment of Power), Notification 
G.S.R No. 117, dated the 8th 
February, 1986, publishing the 
Indian Electricity (Amendment) 
Rules. 1986, under sub-seetion (3) 
of section 38 of the Indian Elec 
tricity Act, 1910. [Placed in Lib 
rary.   See No. LT-2572/86]. 


